COMMON SERVICE CENTRES
Initiative to Deliver Services to Citizens
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v' Government of India under NeGP
(National eGovernance Plan
program proposed to setup 1 lakhs
Common Services Centers (CSC)
in rural parts across the country in
PPP mode

STATE DATA
CENTRE

STATE WIDE AREA
NETWORK (SWAN)

v" NeGP envisions “web-enabled
Anytime, Anywhere access” to
information and services in rural

India, through three infrastructure
pillars COMMON SERVICE CENTRES (CSC)

THREE INFRASTRUCTURE PILLARS OF NATIONAL EGOVERNANCE PLAN
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CSC Special Purpose Vehicle (CSC-SPV)...

To facilitate successful implementation of the CSC Scheme, a
Special Purpose Vehicle (SPV) named “CSC e-Governance
Services India Ltd” has been incorporated under the
Companies Act 1956. The SPV is conceptualized to:

e Ensure systemic viability & sustainability of the CSC
Scheme

e Monitor achievements of the outcomes by the CSCs
e Enable delivery of G2C and B2C services through CSCs

e Provide a standardized framework for collaborative
decision making

e (Catalyze and maintain content aggregation on an on-going
basis

e Build stakeholder capacity
e Share and replicate best practices
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A National Portal for CSC Scheme www.apna.csc.gov.in has been developed to streamline and

standardize service delivery through CSC network.
Home | Aboutus | Help Desk | Login s
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National e-Governance Plan
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APNACSC COMMON SERVICES CENTERS SCHEME

Educational Services Finandal Indusion Other Services

‘Unique Identification Authority of India g " AW
~ Planning Commission, Government of India :
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v'E-Services platform for seamless delivery of G2C, Financial, Educational and B2C services through
the national CSC network

v'Online pre-paid wallet solution for cash management with payment gateway
integration and MIS reporting

v Integration with existing OMT tools

v'Integration with various G2C Service Portals, MMP Portals, State Portals & other departmental
portals



Total Number of 114 Services are offered by CSC

UIDAI Services

Election Services

Public Grievances
Passport Service

PAN Card Service

State G2C service
Electricity Bill collection
Utility Bill Collection

G2C
Services

\

Telemedicine Service
Data Card Recharge
DTH Recharge

CSC Bazaar

Mobile Bill

IRCTC

CSC Travel Service
CSC Rozgar Duniya
Skill Development
Agricultural Service
Bus Ticket Booking

B2C
Services

Financial
Inclusion

Education

Insurance Services
Cash @POS
Account opening
Deposits
Withdrawals
Money Transfer
Pension Services
Financial Literacy - NABARD
Investor Education - MCA

NDLM

NIOS

NIELIT

CV Raman
Brilliant Tutorials
Animation Courses
Gurukul Online
Cricket Strokes

Total Number of e transactions till April 2015 are 8,03,34,70,969
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Other Service

Other Services

PAN card related services of
revenue department :
Railway ticket issuance service '
Mobile Recharge/Bill Payment
DTH Recharge
Bill Payments - electricity,
water

Telemedicine Service

State G2C services

Passport Service

2656
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AADHAAR

Agricultural Service

CSC Rozgaar Duniya e

Public Grievances connec t

Common Services Center
CSC Travel
Income Tax return filing -
Premium collection ' R

Passport
Agri Bazaar Jucs cha ( !])

CSC e commerce Bl scrvice Excellonce IRCTC
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Common Services Center & FSSAI
FLRS Process Integration
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Food Safety and Standards Authority of India
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Home | About FLRS FSSAI | Help

How to Apply ?

Apply Now 3

\_ E % Existing Users Logm

Username  |FBO2401

Password

Welcome to FLRS

Feed Licensing & Regisiration System

Forgot User ID/Password | Sign Up

Track Application Status

®, FBO Search Enter Application Reference No.

Licensed/Registered Food Business Operator Search

«  Latest Announcements State -Select- v District| - Select - v
Enter Captcha Code
Company Name License/Registration No.
# Howto Apply Kind of ] ) e
y -Select- ¥, ProductDescription. | | e ;e a e
Business - - L FLIADD
4, Act/Regulation/

303PM |

< 0w

6/20/2016

CSC VLE will enter into FSSAI website and start applying for registration
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FSSAI Licensing & Rex

<« C A [)164.100.128.87/FLRS\
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ﬁ‘f‘ SS A Food Safety and Standards Authority of India
o1 ’ a’l ., Licensing and Registration System V3.0
SR ST W S

SLS/FBO/FBOHome.aspx?ReqlD=2

License/Registration Duplicate / Surrender / Transfer
Apply for License/Registration

Clarification/Incident(s)
Application for Editing
Clarifications on Surrender

Logged My Profile Reset Password

File Quarterly Export Return

Alerts & - ...121730527 forwarded by DO for Editing
Help
List of Application(s)
Application Status *® Complete Application Incomplete Application
License/Certificate Type ® Central License State License Registration Central (Konkan Railway)
State -ALL - > Reference No.
District/Region /Zone CALL- = License / Registration
| Search | [ Clear Search |
Click Search to View your Result
bove with 1024x768 (or higher) resolution AR e A

3:06 PM
6/20/2016

eck.aspx?ReqID=418¢
& ) X p
t’ Sal Food Safety and Standards Authority of India
0 . Licensing and Registration System V3.0
= ST T ST

Home License/Registration Renewal Modification Duplicate / Surrender / Transfer Logout

Logged in as Test FBO for FLRS My Profile Reset Password

Apply for License/ Registration

Select the state where premises is located for which Li i ion will be i State once cannot be Delhi v L
Are your pi ises, where Food i activity is carried out, located in more than 1(one) state with the same name of the company/organisation?
Yes !®iNo

Note: In case Food business activity is carried out, located in more than 1 state with the same name of the company/organisation, FBO has to obtain one
additional central License for Head office/Registered office and separate license for each location as per capacity/Turnover (State/Central License).

Are you already holding License/Registration Certificate given under repealed laws prior to Food Safety And Standards Regulations, 2011? @

Select Kind of i i ion for which Li i ion is i
premises for food business only).

in the eligibility are for indivi Il S0t

Other i ises at Central Govt. at Ai Mid-Day Meal  Exporting FBO  Railways

Dairy units including milk chilling units equipped More than 50,000 litres of liquid milkiday or

to handle or process more than 2500 MT of milk solid per annum

3:06 PM
6/20/2016




Zimbra: Inbox (1493) x

FSSAI Licensing & Regist: X

Transporter (having a number of specialized Harving more than 100 vehiclesfwagons
vehicles like insulated refrigerated van/ wagen, milk or tumover more than 30 crores
tankers etc.) Having upto 100 vehicles/ wagons or

turnover upto 30 crores
Turmover up to 12 lakhsiannum

Marketer Turnover greater than 20 crores

Turnover upto 20 crores

Turnover up to 12 lakhsiannum

A

Hawker (Itinerant / mobile food vendor) Hawhker

Petty Retailer of snacks / tea shops Petty Retailer of snacks/tea shops

VVVY Vv

Gancel

Note: Each location will be issued separate license (except transperter where one license will be issued for all vehicle of a single transporter/ business). In
case FBO is operating in more than one state, he has to obtain one additional Central License for Head office/ registered office and separate license for each
location as per Capacity/Turnover (State/ Central License)

Best viewed with 1E 8 or - p -
above with 1024x768 (or higher) resolution e
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Duplicate [ Surmender | Transfer

Logged in as Test FBO for FLRS

Help HRE18186283 o (FEFFADIT -
Form "A™
[See Regulation 2.1.1 and Regulstion 2.1.7]
village + FATEHFURBERI -
Application for Registration under Food Safety and Standards Act, 2006 South - 345342

Sayabireae@gmai.com
the contact pe:

Canteen

a5 well]

& based

nporary Stall H

canteens/dabba wallas |
Patty Retaile Re Packer
stalls/ anan oducers (who are not member of dairy o — 7| ‘ - : — |
gatherings, Tairs e ity )/ milk ve - F 51 o [Name of the food categary fion
e P orm e putes =re S =
: - —— .11.
Filling
HReleleezes

Sub- Divis ivision [ MEHRAULI -

| (Raitmays) = By
RO T0T00305 Village FATEHFURBERI -~ \ / LE
South - . 45242

Fin C

Declaration Form -

16/6; 44738667 1
Choose file | Nofile chasen
Dewrizad Form English || Hingi

ame as Ad

s of Premises? @ Yes No

-SELECT- r | Te

Pubiic  Private

Mobile No. +91 - [TE3EE,
Email-ID satysbirDEEE@gmail.com
eily the name of the contact persen as well]

mmon number(s), please

[Note: In case the number(s) are a PP o
o HROT0100203

[ Save & Next ] [ Cancel |

Best viewed with TE 8 10
above with 1024x768 (or higher) resclution
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License/Registration Duplicate / Surrender / Transfer

Logged in as Test FBO for FLRS My Profile Reset Password

Payment Details

Payment Details

Select Payment Mode : * Payment Via SBI Challan SBlePay(Only For Delhi User) Pay By CSC Wallet

Best viewed with IE 8 or
abova wWith 10245766 Cor hi Copyright © 2014 - FSSAL All rights reserved.

3:32 PM
6/20/2016

C Payment Gateway =

' ER: Zimbra: Inbox (1493) Rl
— <o o 103.253.36.55:8( CSCPG.asp
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COMMON SERVICES CENTERS SCHEME

FssAr FSSAI New Certificate
10

Amount(Ra.)

omT 10 I

Wallet Password

 of use.

I have read & accepted ters

| Pay Now |

red using 128 bit St

L encryption

This payment solution is sec

Payment — >
through
wallet

n !
a d " Department of Food Safety

Logged in &= Test 8O for FLRS. My Profiie ||

) 18 (Govt. of Delhi) LT EOYERNMENT
2. Xt Licensing and Registration System V3.0 \
receipt :
Receipt
Reference Number 30160620151946470 20/06/2016
Name of Appiicant ABOD
e Add e East0eni

Hawker

snaat.Business. Hawker (finerant / Moblie food vendor)

Category of License REGISTRATION
Fee Paid Rs. 100(1 Yesr(=)

FBO doesn't need to pay any other CSC charges except Regist ration C er tiff cate fee.
View Appicatian
View Cermficae
Ga back to Home page!

Best viewed with IE 8 or 5
e i e O Siener) rano Copyright © 2014 - F SSAL All nights reserved.

3:35 PM

" - 6/20/2016




S5AI Licensing & Regist X

C [} 164.100.128.87/FLR S/StateLic/| cate D
o
-
Home Application essng Inspection License Regustration Report{s) Logout
Logged in as N.N SHARMA (Designated Officer), Delhi My Profile || Reset Password
— view/Print validity Annexurs  View/Print Annexure FOOD SAFETY GUIDELINES

DEPARTMENT OF FOOD SAFETY l
8th Floor, Mayur Bhawan, Connaught Place, New Delhl - 110001

Final
. . m RNMENT
registration &S

Registration un[der Food Safety and snnihrds Act, 2006

Certificate See Regulation 2.1.1 (5)

LEicTud |@ / Registration No.: 23316010000053

° 1, TIT TR 3R 7 7= ) = G JANTA SNACKS STALL
ro v ]_ e Name and permanent address of Food Business Defence Colony Markat, DEFERCE COLONY,

Operator{FBO) South East (Delhi), - 110042

2, TR T T 7R 9T R/ TR Defence Colony Markst, DEFENCE COLONY,
Address of Iocation where food business is to be South East (Delh), - 110042

S conducted / premises
3. TRAR T TR/ Kind of Business Petty Retarler of snacks/tes shops
4, T TR o (7) / Photo Identity Card hadhaar Card

e S e w2 S wr HfUfis, 2006 ¥ st agey o mé ot R i gkt & aerdt= & e sy R s o e
FTF1 TR0 / This Registration Certficate is issued under and is subject to the prowsions of FSS Act, 2006 all of which must be complied
with by the petty food business.

HIEY [ Validation

e B4/ 1asue Oote © 15/06/2016
BuAr Periad of \alidity : 1 Yaar(s)
ffter / vaid Upto 14/06/2019
ST G [ Registration fas ¢ Rs. 300
RM / Place :

4% / Oate : 11/05/2016

T 3R oFE W T TR/ Stamp and signature of Registering Authority
2N SHARMA

Disclaimer : 1 - This [ is only to or carry on the food businesses and not for any other

purpose.
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TSR IED o Copyright 2014 - FSSAL Al rights reserved
above with 1024x768 (or higher) resolution Pynght & ¥ ohts
ENG X55PM
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& zimoracinbox 1493 x Y fid FSSAl Licensing & Registr X Y fuf FSSAI Licensing BuRegisti XY [} FSSAl Rgistraton Certiic x%

C A [ 164.100.128.87/FLRSV3/SLS/Statelic/RG_FOODSAFETYGUIDELINES.aspx ¢ =
/ Registration N0.:23316010000058
MY HYGIENE RATING
3 Fair

I Serve Saife Food!
| Follow 12 Golden Hygiene Rules!

Keep cart clean and
cook in clean places

Use clean water to @ —
cook and clean 7!

F-a

S Wear clean clothes,
#.® apron, cap and gloves 7

-
‘.@ Wash hands regularly

Don't touch food with open
wounds; Cover them with
a waterproof bandage

Wash vegetables and
fruits before cutting =

3:47PM
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Guidelines for FBO being printed along with certificate

13
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Requirements from State FSSAI offices

Assigning a SPOC for Accounts/Operational functions

Providing a bank account number for transfer of fee
collected through CSCs.

Participation in state workshops for FSSAI related
campaigns

Co ordination with CSC state teams for any further
updates
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